(Published in the Haryana Government Gazette, Legislative Supplement, dated
the 1°' September, 1981)

PART-III
HARYANA GOVERNMENT
FORESTS DEPARTMENT
Notification
The 21° August, 1981

No. S.0. 185/C.A. 16/ 27/ S.29/ 81 — In exercise of the powers conferred by
section-29 of Indian Forest Act, 1927, and all other powers enabling him in this
behalf, the Governor of Haryana hereby declares the strips of Government Forest
land or waste lands whether under tree growth or not on either side of the mettalled
surface of the roads, under the control of Public Works Department (Buildings and
Roads branch), as well as on either side of the flowing watercourses of all canals,
branches, distributaries, majors, minors, drains and channels, etc., under the control
of Irrigation Department, the land along the Railway track and station yards under
control of Northern Railways, escapes, abandoned canals, bund and other lands and
transferred to the Forests Department for management, mentioned below, to be
protected forests, and the provisions of Chapter IV of the said Act, to be applicable to
them and hereby makes the following amendment in Haryana Government, Forest
and Agriculture Department, notification No. S.O. 44/ C.A. 16/ 27/ S.29/ 72, dated the
6™ March, 1972, namely:-

In the said notification, in the Schedule, against district Rohtak:-
(a) Under the heading “Names of Roads”, after serial No. 278 and the Entry

thereagainst, the following serial Nos. and the Entries thereagainst shall be inserted,
namely:-

District Serial No. | Names of Roads
Rohtak 279 Mundasa App. Road
280 Bharani App, Road
281 Marot App. Road
282 Bilochpura App. Road
283 Gudyani Ahmadpur Road
284 Bisowa Dhani App. Road
285 Bharauli App. Road

(b) Under the heading “Names of Drains”, after serial No. 89 and the Entry
thereagainst, the following serial Nos. and the Entries thereagainst shall be inserted,
namely:-

District Serial No. | Names of Drains
Rohtak 90 Basantpur Link Drain
91 Kahni Link Drain
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District Serial No. | Names of Drains
Rohtak 92 Khidwali Link Drain
93 Samargopalpur Link Drain
94 Nandal Link Drain
95 Chiri Pump House Link Drain
96 Diversion of West Juan Drain
97 Matan Link Drain
98 Kahrauli Prahladpur Link Drain
99 Rodh Link Drain
100 Bakheta Link Drain
101 Hamayunpur Link Drain
102 Bhalaut Link Drain
103 Asan Link Drain
104 Kheri Sadh Link Drain
105 Jassor Kheri Link Drain
106 Barahi Link Drain
107 Baliyana Sub Link Drain
108 Kaloi Pump House Link Drain
109 Pelpa Link Drain
110 Jahangirpur Link Drain
111 Hasanpur Link Drain
112 Achhej Link Drain
113 Mundasa Link Drain
114 Talao Link Drain
115 Jhajjar Outfall Drain
116 Jhajjar Link Drain
117 Gudha Link Drain
118 Dujana Link Drain
119 Rankhanda Link Drain
120 Dhaur Link Drain
121 Sankhol Link Drain
122 Sampla Ditch Drain
123 Kanheli Drain
124 Madina Pump House Link Drain
125 Khaparwas Lake Drain
126 Brahmanwas Link Drain.”

(b) Under the heading “Names of Bundhs”, after serial No. 13 and the Entry
thereagainst, the following serial Nos. and the Entries thereagainst shall be inserted,

namely:-
District Serial No. | Names of Bundhs
Rohtak 14 Jhajjar Ring Bundh

L.D. KATARIA,
Secretary to Government, Haryana,
Forest Department.

1640 CS (H) — Govt. Press, Chd.
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